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Observing 1990 as   "Save the Gir l Child   
Year" 

1927. SHRI CHHOTUBHAI PATEL : 
Will the Minister of WELFARE  be pleased 
to state : 

(a) whether a decision to observe 1990 
as the SAARC year of the Girl Child was 
taken in the 4th SAARC summit held at 
Islamabad (Pakistan) in 1983 ; 

(b) the total amount earmarked for   the   
purpose   and   how   muc h amount has been 
spent so far ; and 

(c) whether any financial assistance in 
this regard has been received or likely to be 
received from other countries ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF WOMEN 

AND CHILD DEVELOPMENT I N THE 
MINISTRY OF WELFARE (SHRIMATI 
USHA SINHA) : (a) The decision to observe 
1990 as the SAARC Year of the Girl Child 
was taken in the 4th SAARC Summit held at 
Islamabad in 1988. 

(b) In the Budget   Estimates of the 
Department of Women & Child 
Development for  1990-91, an outlay of   Rs. 
1.75 crores has been provided for this 
purpose. 

(c) No, Sir. 

Issue of new licences for Sugar Mills 

1928. SHRI      NARESH      C. 
PUGLIA  : Will the Minister    of FOOD 
AND CIVIL SUPPLIES be 
pleased to state : 

(a) whether Government have 
issued new licences for setting up of 
sugar industries in the private sector, 
cooperative sector and a like; and 

(b) if so, the number of licences issued 
during the last three years, State-wise; and 
the number out of them since started 
production and also those yet to start 
production, State-wise ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI RAM PUJAN PATEL) :   
(a) Yes,   Sir. 

(b) The required information is 
given in the enclosed statement. 


